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KOTAK FIRE SECURE 
 

ADD ON COVER WORDINGS 
 
GROWING PLANTS, CROPS AND TREES, LANDSCAPING 
 
It is hereby declared and agreed that, notwithstanding anything to the contrary as mentioned in the Policy 
and subject to the Insured having paid the agreed additional premium, the Company will pay for direct 
physical loss of or damage, in respect of the Policy, to lawns, plants, shrubs or trees occurring at such 
premises as described in the Schedule. This coverage does not apply to improvements at a golf course 
unless specifically mentioned in the Schedule. This coverage does not apply to loss or damage caused by 
or resulting from: windstorm and hail; vehicle damage; weight of snow, ice or sleet; and water damage.  
 
Subject otherwise to the terms, conditions and exceptions/exclusions of the Policy. 
 
The indemnity provided herein shall be subject to the limit of indemnity and deductible as specified in the 
Schedule. 
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